ITEM NO.802

COURT NO.1

SECTION XVI

SUPREME COURT OF INDTIA

RECORD OF PROCEEDINGS

Civil Appeal No(s). 2703/2017
KRISHNA NAND YADAV . & ORS.

VERSUS
MAGADH UNIVERSITY & ORS.

Date

CORAM

16-08-2017 This appeal was mentioned today.

HON'BLE THE CHIEF JUSTICE
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD

For Appellant(s)

For Respondent (s)
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Neeraj Shekhar, Adv.
Abhishek Vikas, AOR
Shishir Pinaki, AOR
Binay Kumar Das, AOR
Mohit Kumar Shah, AOR
Debasis Misra, AOR

Prem Prakash, AOR

Gopal Singh, AOR

D. N. Goburdhan, AOR
Manish Kumar Saran, Adv.
Anshuman Ashok, AOR
Abhishek Chaudhary, AOR
Chandra Prakash, AOR
Ambhoj Kumar Sinha, AOR
C. D. Singh, AOR

Vijay Hansaria, Sr. Adv.
Gopal Prasad, Adv.

D. N. Goburdhan, AOR
Rajesh Prasad Singh, AOR
Gopal Singh, AOR
Aniruddha P. Mayee, AOR
Abhinav Mukerji, AOR
Lakshmi Raman Singh, AOR
Rajeev Singh, AOR

Binay Kumar Das, AOR
Kailash Chand, AOR

Dharmendra Kumar Sinha, AOR
Rameshwar Prasad Goyal, AOR

Kundan Kumar Mishra, AOR
Narendra Kumar, AOR
Brajesh Kumar, AOR
Ambhoj Kumar Sinha, AOR

Appellant (s)

Respondent (s)



Mr. T. Mahipal, AOR

Mr. Ajay Kumar Talesara, AOR
Mr. Prem Sunder Jha, AOR

Mr. Manish Kumar Saran, AOR
Mr. Sumit Kumar, AOR

UPON hearing the counsel the Court made the following
ORDER

The matter was earlier ordered to be 1listed on
17.08.2017. A request has been made by the 1learned counsel
representing the State of Jharkhand of his inconvenience to attend
proceedings on that date, as also, lack of instructions.

At joint request, and in the interest of Jjustice, post

for hearing on 31.08.2017.
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